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.. ~ CHANDIGARH ADMINISTRATION

SOCIAL WELFARE DEPARTMENT
Notification
. The 18Bth February, 2000

' W J.--In supersession of Notification No. F.11/9/210/
76/5W/1212, dateq the 19th January, 1979, the Administrator, Unior;
Territory, Chandigarh s Pleased to framé the following rules in respeft o
the scheme "Assistance to Physically Handicapped for Purchase of Alds".

\h 11 be called "The Chandigarh Financial “”“t‘m:
to the Physically Handicapped for urchase of Alds and anco:t
be applicable throughout” the Union Territory

O operation from the date of issue
Of notification
2. AIMS
. (1) The aim of these rules g .0  provide financial, help to the ot
Physically handicapped for purchase of such aids and special Iy
gadgets as are n

GCessary to increase their mobility and capacity.

(111)° To ‘restore in thét‘n:'the feeling of self-confidence ' \

T4 h or. are domicﬂed and have resided-
in  the Union Territory of Chandigarh, for -a minimum Period of
3 three years at the “time of making an application.
g; (1) Persons who are in need of artificial aids

_ not  exceed Rs. g ooo BML  Por
dependents, total income of -Parents should' net exceed Rs.
P.M. il : : ; ' |

: o ~ e §
k.o MAKING‘ARPLICATION g %3 ot Wiy '
Application- fo

shall be &;




S. Qua

NTU

M OF Assistance . e, 7%

(1) The
Ondition of ypgqia. WP Of assistance will depend upon the ‘fin.
%% Prescribeq pejgy .. 2Md family and will be subject to & Maximyp Ty,
No. al family income Amount of assistance
: , ‘ admissible
: Upto Rs, :
A 5,000 P .M. Full cost. ;

From Rs. 5,001 to Rs.

8,000 P.M 50% of the cost.

a
(Rs. Twenty ok M

thousand),

assistance shall not exceed Rs. 20, 0og
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(1) An official
B iEbEes: of the Directorate of Social Welfare deputed for the

11. REFUND OF ASSISTANCE :

11: the dealer to whom Payment has been made, fails to deliver the
R PPllance within reasonable period, the amount shall the recovered
interest @ 15% per annum. ‘
¢ <. CHANGE OF ADDRESS :
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It shall be obligatory for the persons receiving assistance under,

\i rules to intimate any change of address to the Director, Social
. veitare, Chandigarh Administration, Chandigarh.
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This issues with the concurrence of F.D. conveyed,--vidé their memo
456-FI1(14)-2000/1590, dated 16th February, 2000.

RAKESH SINGH, ;
Secretary Social Welfare,
Chandigarh Administration. E
CHANDIGARH ADMINISTRATION , e
SOCIAL WELFARE DEPARTMENT ,
X INCOME CERTIFICATE i
Ieveceeasnrseenssccertify to the best of my knowledge and belief the |
= total combined income from all sources of both the parents/ guardian of _,1
e Shrl/Smt./Km.cueeeresecarerescnrecscenseanss(Name of the candidate)
’\,\?l Of. P A 2 2 50 4 &8 % e PR eSS r .60000.00.'00‘000000.000000.0000000.0.000000000'000'0
’ \\zt’ .Rs.oo...oooon.oo.oo.oln..(RS.t.aoooocoooooobo..ooc.ocooooo) plmo
| ignature of candidate ' o Signature ~ .
B hate - ~° Name' in block letters '
B nace - ‘Designation
| Office Stamp
éi I «.o.................Fathet/Guardian °£ Shtﬂsmt./Km'“"""'..°'.

e undertake to intimate to the Soclal Welfare Department, any change in the
above mentioned income that takes place at any time during the pe.ndency.

. R <%
e

of the scholarship.

Date : Signature
Profession:
P1 Postal Address;
ace

Revenue Officer not below the rank
st i (1) cI>§ g:iyb l?I’eel'ugsj!f{g‘:r: bgr a‘.!my other officer of equivalent status

' istrate or a
fidavit attested by a first class Mag
Certitica:: from a gazetted officer of the Central or State

Government oOT Union Territory or Member of Parllament or

| : ficate
ficulties to get an income certi
(4) 15 @ e | gffe authority, a voluntary declaration

.v.~ parent/guardian of the student will be

accepted. :
93538/)CC(UT)--Govt. Press, U.T., Chd.
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